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Finance Minister to the shipping indus try
and the tea estates. The shipping industry,
as we all know, as also the tea industry,
are our very good foreign exchange
earners and as such any concessions
granted to them mill be in the interests of
the country itself and it i finances.

I am indeed happy to know from the
day before yesterday's newspaper that my
State of U.P., during the next Five Year
Pian, is to get fifteen new industrial units
in the public sector.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : You should end with the
happy note that fifteen industries are
coming up.

PANDIT S. S. N. TANKHA : This is
indeed good news for U.P. which had been
utterly neglected in the matter of setting up
of new industries during the last two plans
and in the current Third Five Year Plan
also. I do hope that the projected industries
will be set up and will not be postponed. In
this connection may I draw the attention of
the Finance Minister that for the adequate
development of a large State like U.P.
which contains almost one-sixth of the
population of India, it is absolutely ne-
cessary for it to have an adequate supply of
electricity, but while the State has a surplus
of power supply, it is still very j short of
transmission lines for which I funds from
the Government of India are in urgent .need.
I hope the Finance Minister will give this
matter his urgent and sympathetig
consideration.

MESSAGE FROM THE LOK SABHA

THE APPROPRIATION BILL, 1966

SECRETARY : Sir, I have to report 1o
the House the following message
received from the Lok Sakha, signed by
the Secretary of the Lok Sabha :

"In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I
am directed to enclose herewith a copy
of the Appropriation Bill, 1966, as
passed by Lok Sabha at its sitting held
on the 22nd March, 1966.
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2. The Speaker has certified that this
Bill is a Money Bill within the meaning
of article 110 of the Consi i-tution of
India."

Sir. I lay the Bill on the Table.

THE BUDGET (GENERAL). 1966-
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continued
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The House
2-30 p.m.

The House then adjourned for lunch at half-
past one of the clock.

stands adjourned till

The House reassembled after lunch at half-
past two of the clock, the VICE-CHAIRMAN (SHRI
AKBAR AM KHAN) in the Chair.

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE

INDISCIPLINE AMONG CERTAIN SECTIONS OF THE
STAFF OF THE INDIAN AIRLINES CORPORATION

SHRI I. K. GUJRAL (Delhi): Sir, with your
permission I call the attention of the Minister of
Transport, Aviation, Shipping and Tourism to
tbe



